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t [ARREST OF INDIANS IN SOUTH AFRICA 

194. SHRI V. M. CHORDfIA: Will the 
PRIME MINISTER be pleased to state: 

(a) the number of Indians who have been 
arrested in South Africa for failing to leave 
South Africa within the period specified by 
the Government of that country; and 

(b) the number of persons who are still in 
jail for the reason referred to in part (a) 
above?] 

 
f[THE PRIME MINISTER AND 

MINISTER OF EXTERNAL AFFAIRS (SHRI 
JAWAHARLAL NEHRU): (a) and (b) 
Government is not aware of arrest of any 
Indian citizen on this account. In the absence 
of diplomatic relations with the Government 
of Union of South Africa we are unable to 
obtain the information asked for.] 

RECOGNITION     OF     NEW GOVERNMENT ur 
SOUTH VIETNAM 

195. SHRI B. D. KHOBARAGADE: Will 
the PRIME MINISTER be pleased to state : 

(a) whether it is a fact that Government 
have recently received a note from the new 
Government in    South 

†[ English translation. 

Vietnam regarding its assumption at office 
and declaring its policy regarding 
international commitments of the former 
Government in South Vietnam; and 

(b) whether any decision has been taken to 
recognise the new Government in South 
Vietnam? 

THE PRIME MINISTER ANB MINISTER 
OF EXTERNAL AFFAIRS (SHRI 
JAWAHARLAL NEHRU): (a) Yes, Sir. 

(b) The policy of the Government of India 
towards Vietnam is one of firm support of the 
Geneva Agreement of 1954 which envisages 
the peaceful reunification of that country. 
Hence, the Government of India has 
maintained relations on a de facto basis with 
the Government of South Vienam, as well as 
with that of North Vietnam. Our relations with 
the n'ew Government in South Vietnam will 
continue to be based on the same policy. 

(The following Written Answers to the 
Questions, Starred aid Vnstarred, which 
had been put down in the List of Business 
for the 25th November, 1963, were laid on 
the Table A) 

POST OF ASSISTANT DIRECTOR GENERAL 
(SPORTS) 

* 121. SHRI M. P. BHARGAVA: Will the 
Minister of LAW be pleased to refer to the 
answer given to Starred Question No. 596 in 
the Rajya Sabha on the 16th September, 1963 
and state: 

(a) whether the post of the Assistant 
Director General (Sports) has since been 
filled up; 

tThe House adjourned on the 25th 
November, 1963 without transacting any 
business on account of the assassination of 
President John F. Kennedy of U.S.A. on the 
22nd November, 1963. 
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(b) what were the reasons for not filling 

up the post from March 1962 to October 
1962; and 

(c) whether any departmental candidate 
was considered for the post? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF POSTS AND TELE-
GRAPHS (SHRI B. BHAGAVATI) : (a) No. 

(b) Recruitment rules 'or filling the post 
had not been finalised. 

(c) Yes; four. 

 

t [SANCTION OF LICENCE TO CO-OPERATIVE 
SUGAR FACTORIES 

*122. SHRI B. N. BHARGAVA: Will the 
Minister of FOOD AND AGRICULTURE be 
pleased to state whether Government propose 
to sanction licences for the new sugar 
factories to the cooperative sector and if sP, 
what are the details of the proposal?] 

 

|[THE MINISTER OF STATE IN THH 
MINISTRY OF FOOD AND AGRICULTURE 
(SHRI A. M. THOMAS): In granting licences for 
new sugar factories, preference will be given 
to farmers' co-operatives. A large number of 
applications for expansion of existing units, as 
well as, for establishment of new factories for 
licensing additional capacity in the sugar 
industry are under examination, including 46 
proposals for setting up new co-operative 
factories in different States.] 

POPULARISATION OF COW-DUNG GAS 
PLANTS 

*123. SHRI DAHYABHAI V. PATEL: Will 
the Minister of FOOD AND AGRICULTURE be 
pleased to refer to the answers given to 
Starred Questions Nos. 221 and 242 in the 
Rajya Sabha on the 26th and 27th August, 
1963 respectively and state what steps Gov-
ernment have taken to popularize cow-dung 
gas plants, particularly in rural areas? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND AGRICULTURE 
(SHRI RAM SUBHAG SINGH): AS agreed at the 
Conference on the Manufacture and 
Popularization of Improve^ Agricultural 
Implements, held on the 15th and 16th July, 
1963 in New Delhi, a sub-committee was 
formed to report on the technical, economic 
and sociological aspects of cow-dung gas 
plants. A scheme for the popularisation of 
cow-dung gas plants, prepared on the basis of 
recommendation of the sub-committees, is 
under consideration. 

SUPPLY OF WHEAT FROM CANNADA 

•124. SHRI B. D. KHOBARAGADE: Will 
the Minister of FOOD AND AGRICULTURE be 
pleased to state: 

(a) whether it is a fact that Canada 
has offered to supply wheat to India 
under Wheat Loan Programme on 
terms similar to P.L. 480; 

(b) If so, what is the quantity 
offered; and 

† ] English translation 


